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SUPREME COURT OF INDTIA
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Writ Petition(s)(Civil) No(s). 368/2025

ASHA Petitioner(s)
VERSUS

STATE OF HARYANA Respondent(s)

FOR ADMISSION

WITH

W.P.(C) No. 324/2020 (PIL-W)

ATTORNEY GENERAL FOR INDIA AND MR. K. PARAMESHWAR, ADVOCATE (AMICUS
CURIAE)

IA No. 114186/2025 - CLARIFICATION/DIRECTION

W.P.(C) No. 823/2025 (X)

FOR

FOR EXEMPTION FROM PERSONAL APPEARANCE ON IA 18468/2026

IA No. 18468/2026 - EXEMPTION FROM PERSONAL APPEARANCE

W.P.(C) No. 905/2025 (PIL-W)

FOR EXEMPTION FROM FILING O.T. ON IA 237094/2025

FOR EARLY HEARING APPLICATION ON IA 237098/2025

FOR DELETING THE NAME OF PETITIONER/RESPONDENT ON IA 258721/2025
FOR ADDITION / DELETION / MODIFICATION PARTIES ON IA 271769/2025
FOR impleading party ON IA 271841/2025

FOR INTERVENTION/IMPLEADMENT ON IA 271841/2025

FOR EXEMPTION FROM FILING O.T. ON IA 295722/2025

IA No. 258721/2025 - DELETING THE NAME OF PETITIONER/RESPONDENT
IA No. 237098/2025 - EARLY HEARING APPLICATION

IA No. 295722/2025 - EXEMPTION FROM FILING O.T.

IA No. 237094/2025 - EXEMPTION FROM FILING O.T.

Date : 27-01-2026 This petition was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE ARAVIND KUMAR
HON'BLE MR. JUSTICE PRASANNA B. VARALE
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UPON hearing the counsel the Court made the following
ORDER
1. Despite repeated orders passed by this Court and persuading the
respondent(s) to appoint Chairman and Members of the Safai
Karamchari Commission and placing on record the repeated assurances
given by the 1learned Solicitor General and Additional Solicitor
General, the matter was adjourned from time to time. However, there
seems to be 1little progress or no progress at all in this
direction. The affidavit of compliance filed would also indicate

such appointment’s are moving at a snail’s pace.

2. As such, this Court is not satisfied with the reply filed and we
make it explicitly clear that if within four weeks from today such
appointment is not being made, this Court will be perforced to
appoint an adhoc Committee for taking over the work of Safai

Karamchari Commission.

3. Re-1list after four weeks.

(RASHI GUPTA) (AVGV RAMU)
COURT MASTER (SH) COURT MASTER (NSH)
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